
GOVERNMENT OF INDIA 
MINORITY AFFAIRS

LOK SABHA

UNSTARRED QUESTION NO:1636
ANSWERED ON:01.12.2011
CONSTRUCTION OF BUILDINGS OF SCHOOLS AND INSTITUTIONS
Deshmukh Shri K. D.

Will the Minister of MINORITY AFFAIRS be pleased to state:

(a): whether the Union Government has received proposals from the Government of Madhya Pradesh for construction of buildings of
minority schools and institutions and other programmes for welfare of minority communities; 

(b): if so, the details thereof; 

(c): the number of proposals sanctioned out of the proposals received and the number of proposals pending; 

(d): the reasons for pendency of the said proposals; and 

(e): the time by which the pending proposals are likely to be sanctioned?

Answer

MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS (SHRI VINCENT H. PALA) 

(a) to (e): A statement is laid on the Table of the House. 

STATEMENT REFFERED IN REPLY TO THE LOK SABHA UNSTARRED QUESTION NO. 1636 FOR 01.11.2011 RAISED BY
SHRI K.D. DESHMUKH REGARDING 'CONSTRUCTION OF BUILDINGS OF SCHOOLS AND INSTITUTIONS' 

(a) to (e): Bhopal is the only identified minority concentration district (MCD) under Multi-sectoral Development Programme(MsDP) in
the State of Madhya Pradesh with an allocation of Rs.1500 lakh for the Eleventh Five Year Plan. Out of this, the district plans
submitted by the Government of Madhya Pradesh for construction of anganwadi centres, Indira Awas Yojana (IAY) and construction of
girls' hostel amounting to Rs.1240 lakh with central financial assistance of Rs.1127.50 lakh have been approved by the Ministry. No
proposal of the Government of the Madhya Pradesh under MsDP is pending with this Ministry. 

Under the Free Coaching and Allied Scheme during the period 2007- to 2010-11, 12 Institutes of the State of Madhya Pradesh
coached 525 beneficiaries for which Rs. 95.49 lakhs were released. In the current year 2011-12, under this scheme 17 proposals
were received from the Government of Madhya Pradesh, out of which 2 have been selected. The reasons for non selection of the
remaining 15 institutes are at Annex-I. 

The number of beneficiaries and funds released under Pre-matric Scholarship Scheme, Post-matric Scholarship Scheme and Merit-
cum-means based Scholarship Scheme for students belonging to the five notified minority communities in the State of Madhya
Pradesh during the 11th Five Year Plan till 30th November 2011 is at Annex-II. 

200 beneficiaries under the Scheme of Vocational Training Programme and 1109 beneficiaries under the marketing assistance
scheme have been assisted in the State of Madhya Pradesh by National Minorities Development and Finance Corporation during the
11th Five Year Plan. 
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